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( PUBLISHED IN PART IV OF DELHI GAZETTE ) 

DELHI ADMINISTRATION: DELHI 

Dated the 

NOTIFICATION 

22-2-1979 

No. F. 9(22)/78-L&B:- In pursuance of the provisions of sub-section (i) of section 22 of the Delhi 

Development Act, 1957 and by virtue of the powers of the Central Government delegated to him 

by the President vide Government of India, Ministry of Works & Housing Notification No. K-

11011(25)/71-UDI dated the 5th February, 1972, the Governor of Delhi is pleased to place at the 

disposal of the Delhi Development Authority for the purpose of development in accordance with 

the provisions of the said act, the nazul land prescribed in the schedule below on the terms and 

conditions agreed by the said Authority in its Resolution No. 114 dated the 10th May, 1961. 

SCHEDULE 

Sl. No. Name of the 

Village/locality 

Total Area Big. Bis. Khasra No. Big. Bis. 

1. Patti Hamid Sarai 158-14 181/1 min 1-05 

   182/2 0-05 

   183/2 0-05 

   184/2 0-10 

   185/4 0-11 

   186/2-136-138 1-03 

   137/2-136 0-06 

   139/4 0-01 

   165/6-7 min 0-13 

   8 min 0-08 

   8/1 min 0-14 

   8-09 

   13 min 0-10 

   14 0-08 

   15 0-15 

   166/16-21 min 10-03 

   167/22-25 min 11-03 

   26 min 0-16 

   27 min 12-05 

   28 min 60-08 

   29 min 1-18 

2468



   60-09 

  

2569
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31 min 0-06 

32 min 1-10 

33 1-16 

161/34 min 2-04 

162/34 2-04 

35 min 0-08 

60 min 2-01 

61 0-07 

128/62 1-00 

129/62 2-10 

64 3-08 

65 2-06 

67 1-18 

68 0-16 

69 0-09 

126/70 min 3-06 

127/70 min 3-13 

71 0-09 

72 0-18 

73 1-07 

74 1-07 

75 1-07 

76 min 0-07 

2670



77 min 3-03 

78 0-13 

79 0-13 

80 0-13 

81 0-13 

82 min 4-11 

116/93 min 0-04 

90 min 0-02 

142/134/66 2-00 

143/134/66 2-02 

163/135/66 1-00 

164/135/66 2-03 

180/137/3 0-03 

181/137/3 0-14 

455/210 0-15 

456/210 18-03 

211 5-07 

212 10-08 

Total 158-14 

  

2771
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2. Sarai Shahji 58-12  Area 

   220/74 1-12 

   76 4-16 

   79 1-10 

   80 1-02 

   81 1-18 

   82 1-10 

   139/84 1-09 

   140/84 0-06 

   141/84 1-14 

   88 2-00 

   89 1-18 

   90 1-13 

   91 0-07 

   92 2-19 

   93 0-08 

   94 3-09 

   95 5-05 

   96 2-08 

   97 2-09 

   98 1-02 

   173/99 2-05 

   174/99 2-05 

   175/100 2-03 

   177/100 1-09 

   101 3-02 

   154/102 2-09 

   155/102 3-02 

   103 min 1-19 

Total 58-12 

3. Sheikh Sarai                                                                                                                    433-13 

321/133 3-09 

322/133 0-13 

323/133 3-03 

324/133 2-01 

325/133 1-17 

326/133 0-12 

2872



327/133 0-18 

507/328/133 1-09 

508/328/133 0-04 

483/331/133 0-05 

494/329/133 1-18 

485/333/133 0-01 

495/329/133 1-02 

  

2973
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479/330/133 0-14 

141 min 1-10 

142 min 3-12 

143 0-17 

144 1-04 

145 1-14 

147 1-08 

148 2-17 

463/149 1-18 

150 5-00 

151 4-15 

152 1-09 

153 2-01 

154 5-05 

155 1-05 

156 2-01 

157 4-11 

158 6-18 

159 4-11 

464/160 1-00 

465/160 1-09 

161 1-16 

448/162 0-17 

3074



449/162 1-03 

163 1-02 

164 3-05 

165 1-01 

166 min 1-17 

181 min 0-03 

183 3-08 

184 2-10 

185 3-11 

186 0-07 

187 7-03 

188 1-02 

190 1-16 

191 5-13 

192 3-02 

288/193 1-06 

289/193 2-17 

194 0-17 

195 1-12 

196 1-11 

197 1-11 

198 4-04 

199 3-08 

289 0-18 

  

3175



--- PAGE 5 --- 

 

-5- 

202 1-03 

442/203 1-02 

443/203 1-12 

204 0-12 

205 5-09 

466/206 2-02 

467/206 2-03 

207 2-14 

208 1-03 

209 0-04 

210 1-03 

211 5-14 

212 0-15 

569/213 1-16 

570/213 4-01 

214 2-16 

215 3-02 

216 0-08 

217 4-17 

218 4-06 

219 1-07 

220 1-09 

221 1-15 

3276



222/1 0-17 

222/2 0-12 

223 2-03 

224 1-07 

225 1-08 

226 1-07 

227 4-15 

228 1-04 

468/229 2-03 

469/229 1-11 

230 1-05 

231 0-02 

232 2-09 

233 2-06 

234 4-07 

235 1-10 

236 0-08 

237 1-13 

238 1-03 

239 0-16 

570/240 0-16 

578/240 4-06 

241 5-12 

242 4-06 

  

3377
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243 9-08 

244 2-07 

245 12-17 

246 0-02 

247 1-11 

248 1-19 

368/249 0-01 

369/249 0-03 

370/249 0-08 

546/371/249 3-08 

387/251 0-09 

388/251 0-07 

392/251 0-03 

393/252 0-11 

399/252/1 2-08 

399/252/2 1-07 

400/252 1-00 

401/252 1-16 

402/252 0-18 

403/252 0-09 

404/252 0-16 

540/405/252 1-11 

544/407/252 3-03 

3478



408/252 2-19 

409/252 0-11 

253 6-14 

254 11-04 

256 13-19 

257 0-02 

258 3-11 

259 4-01 

260 1-08 

261 2-00 

571/262 0-08 

678/202 0-08 

453/263 0-10 

454/263 0-10 

455/263 1-02 

573/264 1-02 

574/264/1 0-12 

574/264/2 0-09 

265 0-10 

266 0-16 

267 12-13 

  

3579
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274 3-12 

272 0-02 

276 6-09 

277 0-07 

278 0-05 

279 2-19 

377/282 0-02 

491/320/133 1-07 

378/282 0-02 

375/282 0-01 

374/282 0-01 

373/282 0-02 

268 1-13 

269 2-01 

410/271 7-14 

411/271 11-13 

273 2-00 

575/275 0-07 

576/275 0-17 

280 1-09 

281 1-14 

372/282 0-01 

376/282 0-02 

3680



379/282 0-03 

380/282 0-03 

283 3-00 

503/332/133 0-05 

Total 433-13 

4. Begampur 204-07 

154 14-00 

155 1-14 

156 2-00 

355/157 1-02 

356/157 1-02 

158 0-10 

163 1-02 

164 3-00 

165 2-02 

166 2-02 

167 2-00 

168 1-09 

169 2-08 

359/170 2-15 

360/170 4-12 

171 0-13 

  

3781
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261/171 4-00 

362/171 1-09 

172 

364/172 min 0-07 

307/173 min 0-10 

306/173 min 0-10 

174 4-17 

175 0-02 

176 min 2-18 

179 0-16 

180 0-15 

351/181 1-10 

352/181 1-10 

182 11-02 

183 0-14 

184 2-09 

185 3-00 

186 3-06 

187 0-14 

188 1-08 

189 1-12 

190 1-11 

191 1-02 

3882



452/192 3-07 

453/192 0-04 

193 2-04 

194 min 3-04 

195 min 2-13 

196 0-10 

205 6-05 

334/206 0-19 

335/206 0-14 

336/206 0-17 

207 2-17 

297/208 2-15 

298/208 2-08 

288/209 4-01 

312/210 2-16 

313/210 0-18 

314/210 2-16 

211 6-02 

305/212 5-01 

408/213 2-01 

409/213 1-09 

214 4-05 

215 3-03 

216 3-05 

  

3983
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373/217 0-05 

224 min 0-15 

225 5-17 

226 0-14 

270 1-10 

349/272 0-07 

273 4-09 

274 1-18 

275 5-16 

276 5-08 

277 5-13 

278 2-17 

302/287/209 1-00 

303/287/209 1-08 

345/308/212 1-16 

346/308/212 2-17 

442/348/178 1-00 

443/348/178 2-05 

375/250/272 3-15 

376/350/272 Total 204-07 

5. Hauz Rani 326-16 

45 7-15 

46 3-06 

4084



48 3-05 

49 5-09 

50 2-05 

51 2-18 

52/2 1-06 

480/53 3-01 

54/1 0-08 

54/2 2-08 

55 2-06 

56 0-09 

57 1-01 

506/58 2-10 

505/58 2-11 

60/1 1-13 

60/3 4-04 

61/1 1-16 

61/3 0-12 

62 2-14 

64/1 0-17 

65/1-2/1 1-16 

593-594/66 min 1-09 

67 min 1-00 

  

4185
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68/1 2-04 

68/3 0-07 

595/69/1 0-10 

596/69/1 0-08 

597/69/2 3-00 

70/2 4-12 

71 1-10 

72 2-10 

73/2 6-03 

74/3 5-16 

598/75-76 3-03 

599/75-76 3-05 

600/77 3-19 

601/77 2-16 

602/77 2-17 

603/478/78 4-00 

604/478/78 1-01 

507/479/78 2-11 

508/479/78 2-15 

79 9-09 

80 2-10 

81 2-13 

82 0-17 

4286



83 3-06 

84 0-16 

670/85 1-07 

671/85 2-19 

605/86 1-02 

606/90 2-01 

87 3-16 

88 2-07 

94 2-18 

537/95 1-06 

182 1-09 

183 1-19 

184 3-02 

185 1-12 

186 2-15 

187 3-05 

677/188 4-11 

676/188 0-18 

189 1-07 

190/1 (0-13) 0-13 

190/2 0-14 

191 min 2-00 

192/1 0-13 

192/2 3-10 

  

4387
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... Continuing Hauz Rani Khasra list ... 

193 1-00 

194 min 3-07 

447/196 1-02 

197 8-11 

198 2-10 

199 3-08 

517/200/2 0-01 

518/200/2 1-19 

201 min 2-00 

519/202 0-15 

520/201 0-04 

520/202/3 0-11 

521/203 1-00 

554/203 0-09 

555/203 0-09 

556/203 0-17 

558/203 1-18 

557/203 0-17 (0-17) 

558/203 1-12 

559/203 0-13 

560/203 0-03 

561/203 0-05 

4488



562/203 0-05 

563/203 0-05 

564/203 0-05 

565/203 0-06 

204 3-05 

205/2 5-10 

207/3 5-12 

208/3 5-11 

654/209/3 (1-13) 1-13 

655/209/2 1-11 

213/1-2/1 2-03 

214/1 2-11 

215 9-00 

216 9-03 

496-497/217 min 8-00 

620/220/2 0-09 

621/220/2 0-12 

623/220/2 4-01 

658/624/220/1 0-06 

625/220/1 0-12 

626/220/2 0-02 

221/1 1-02 

221/3 1-09 

659/222/2 3-19 

660/222 2-11 

  

4589
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223 5-05 

445/224 3-10 

446/224 5-02 

225 6-14 

226 4-01 

227 4-03 

569/228 4-13 

572/225 5-00 

461/229 3-01 

462/229 1-01 

463/229 3-05 

230 1-10 

464/231-235 1-11 

465/231-235/1 1-07 

466/231-235/2 1-19 

466/234-235 1-07 

467/252 2-02 

568/431/53 1-05 

601/652/183/60 4-04 

269/481/53 2-12 

592/482/183/60 1-01 

653/634/220/1 0-03 

342/106 1-05 

4690



Total 326-16 

6. Khirki 34-17 

254 2-01 

255/1 1-08 

256/1 1-03 

204/1/206/1 0-02 

272/1 1-05 

2047/273/2 0-09 

2048/273/1 0-01 

2049/273/3 0-15 

274 0-07 

2049/275 4-12 

2050/275 0-13 

2051/276/1 2-04 

2052/276 min 0-06 

278/1 0-03 

300 min 3-08 

  

4791
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301 3-02 

302 3-16 

303 min 4-14 

304 min 3-03 

305 0-1x 

Total 34-17 

By Order, 

( SHARAN SINGH ) 

Deputy Secretary (Land & Building) 

Delhi Administration: Delhi 

No. F. 9(22)/78-L&B Dated the 22-2-1979. 

Copy forwarded to the :- 

1. Public Relations Department in duplicate for favour of publication in part IV of Delhi Gazette. 

2. Secretary to the Govt. of India, Ministry of Works & Housing, Nirman Bhavan, New Delhi. 

3. Vice-Chairman, Delhi Development Authority, Vikas Minar, New Delhi. 

4. The Executive Officer (NL), D.D.A., Vikas Minar, New Delhi. 

5. The Addl. Distt. Magistrate (Rev.), Tis Hazari Courts, Delhi. 

6. The Land Acquisition Collector (S), (ME), (N), (DS), (M&W), Tis Hazari Courts, Delhi. 

7. The Accounts Officer (F), L&B Deptt., New Delhi. 

8. Legal Adviser (L&B), Tis Hazari Courts, Delhi. 

9. Tehsildar (Notification), Tis Hazari Courts, Delhi. 

10. Central Record Cell (L&B), Vikas Bhawan, New Delhi. 

11. The Sub Registrar, Shahdara, Kashmere Gate I/II, Asaf Ali Road, New Delhi. 

4892



12. Tehsildar (Delhi), Tis Hazari Courts, Delhi. 

13. Tehsildar (Mehrauli), New Delhi. 

14. Revenue Assistant, D.C. Office, Tis Hazari Courts, Delhi. 

15. Writ Cell (L&B), Vikas Bhawan, New Delhi. 

16. Superintendent (L.A.), L&B Deptt., Vikas Bhawan, N. Delhi. 

  

4993



--- PAGE 14 --- 

 

DELHI ADMINISTRATION DELHI 

LAND & BUILDING DEPARTMENT 

VIKAS BHAWAN : NEW DELHI 

April, 1979 

C O R R I G E N D U M 

No. F. 9(22)/78-L&B :- The following amendments are made and will always deemed to have 

been made in the notification No. F. 9(22)/78-L&B/5448 issued by the Delhi administration 

under section 22(I) of Delhi Development Act, 1957 and published in Part IV of Delhi Gazette 

No. 9 dated 8-3-79 at pages 134-137. 

A M E N D M E N T 

Khasra Nos. 455/210, 456/210, 211 and 212 measuring 34 bighas 13 biswas as specified below 

are deleted from village Patti Hamid Sarai and added in village Hauz Rani in the Notification No. 

F. 9(22)/78-L&B/5448. 

Khasra Nos. Area (Big. Bis.) 

455/210 0-15 

456/210 18-03 

211 5-07 

212 10-08 

Total 34-13 

2. Date of notification No. F. 9(22)/78-L&B/5448 may be read as 22nd February 1979 instead of 

22nd January, 1979. 

By order, 

( BANSI DHAR ) 

DEPUTY SECRETARY (LAND & BUILDING) 

DELHI ADMINISTRATION DELHI. 
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Copy forwarded to the :- 

1. Public Relations Department in duplicate for favour of publication in part IV of Delhi Gazette. 

2. Secretary to the Govt. of India, Ministry of Works & Housing, Nirman Bhavan, New Delhi. 

3. Vice-Chairman, Delhi Development Authority, Vikas Minar, New Delhi. 

4. The Executive Officer (NL), D.D.A., Vikas Minar, New Delhi. 

5. The Addl. Distt. Magistrate (Rev.), Tis Hazari Courts, Delhi. 

6. The Land Acquisition Collector (S), (ME), (N), (DS), (M&W), Tis Hazari Courts, Delhi. 

7. The Accounts Officer (F), L&B Deptt., New Delhi. 

8. Legal Adviser (L&B), Tis Hazari Courts, Delhi. 

9. Tehsildar (Notification), Tis Hazari Courts, Delhi. 

10. Central Record Cell (L&B), Vikas Bhawan, New Delhi. 

11. The Sub Registrar, Shahdara, Kashmere Gate I/II, Asaf Ali Road, New Delhi. 

12. Tehsildar (Delhi), Tis Hazari Courts, Delhi. 

13. Tehsildar (Mehrauli), New Delhi. 

14. Revenue Assistant, D.C. Office, Tis Hazari Courts, Delhi. 

15. Writ Cell (L&B), Vikas Bhawan, New Delhi. 

16. Superintendent (L.A.), L&B Deptt., Vikas Bhawan, N. Delhi. 

( BANSI DHAR ) 

DEPUTY SECRETARY (LAND & BUILDING) 

DELHI ADMINISTRATION DELHI. 
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OFFER NO. 999A. 

Sheikh Sarai. 

Name the village           Permanent. 

Nature of Acquisition, 

This is a case for the acquisition of land required by the Government at the public 

expense for a public purpose, namely for the construction of Quarters in Sheikh Sarai 

scheme for the displaced persons. 

 

A declaration under sec. 3 of the Resettlement of Displaced persons (Land Acquisition) 

Act 1948 was made by the Chief Commissioner, Delhi vide notification No. F.1(72)/48-

L&B(I) dated 13.9.48. 

 

According to this notification, the total area to be acquired in Sheikh Sarai Scheme was 

585.3 acres. 

 

The possession of the land was taken on 27.4.49. Offer No. 999 was made by my 

predecessor fixing the compensation at the following rates:- 

Chahi. Rs. 32.81 NP 

Rosli. Rs. 26.25 NP. 

Gairmumkin. Rs. 21.87 NP. 

Most of the area of this village was evacuee. Some of the cases were sent to the 

Arbitrator for decision which have been decided and a rate of Rs. 266/- per bigha has 

been given by the Arbitrator. In addition to this amount, he has also allowed interest @ 

4% p.a. from the date of taking over possession to the date of payment. The payment has 

been made in these cases and interest upto 20.4.62 has also been paid. There are some 

cases which are still pending before the arbitrator. The Rehabilitation Ministry has 

decided to compromise these cases on the basis of Exgratia grant. They have sanctioned a 

sum of rupee 40 lakhs as exgratia for payment to the land owners from whom the land 

has been acquired under this Act, provided they withdraw their cases from the Arbitrator 

and are prepared to compromise on the basis of Exgratia grant. 

Contd..... 2/- 

65109
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MEASUREMENT & OWNERSHIP 

According to the statement prepared previously by DDA the total area to be acquired was 

581 Bighas and 18 Biswas. On further verification made, it is found that Khasra No. has 

been counted twice. The area of this khasra number is 4 big. and 4 bis. The area for 

acquisition, therefore, remains 567 big. and 6 bis. The break up of this area is as follows:- 

Kind of Area. Big. Bis. 

Evacuee Area. 475-17. 

Abadi Deh. 58-07 

Road. 00-11 

Non-Evacuee. 32-11 

Total: 567-06 

No award is necessary for the area which was evacuee because the land has been 

acquired for the same department. Abadi Deh is excluded vide D.O. No. 1(3)/59-HI dated 

15.2.60 from the Under Secretary, to the Ministry of Rehabilitation, Sh. Raja Lal Gupta 

to this office. No award is necessary for the road as it belongs to the Government and 

Ministry can take it by book transfer, if necessary. The ownership of the non-evacuee 

area is as follows:- 

S.No. Name of the owner. Kh. No. Area 

1. Udmin Ram s/o 

Dhanu Mal. 

175, 307/134, 170 

min, 222/1, 

571/262, 574/264/, 

399/252/1 

10-12 

1/68th share of 236. 

Contd.... 3/- 
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2. Udmin Ram s/o Dhanumal 

& Vishambar Dayal s/o 

Nandu Mal. 

161min, 483/331, 312/134, 

402/252, 404/252, 148 

(Total: 6-07) 

3. Sh. Syed Mohd. Ahmed s/o 

Syed Mahmood Ahmed. 

464/160, 212, 218 (Total: 

6-01) 

4. Usmin Ram 1/24, 

Vishombhar Dayal 5/336, 

Kishan Lal s/o Sham lal 

1/24, Kishori Lal s/o 

Mausasi Mal 1/126, 

Vishambhar Dayal s/o 

Faqir Chand, 1/126, Smt. 

Phoolvati Mother of 

Tarachand 1/126 Yad Ram 

s/o Koore Mal 1/42 Sayed 

Mohd. Ahmed 1/308, 

Custodian 211/231. 

165, 343/137, 188 min., 

313/134 min. (Total: 2-06) 

5. Roop Chand, Mehar 

Chand, Hem Chand, 

ss/o.Parmeshwari Dass 1/3 

Swroop Chand s/s Dewan 

Chand & Jagmander Dass 

s/o Musadi lal 2/3. 

Area: 0-02, 0-03, 0-16, 1-

07 

6. Syed Umar Khan s/o 

Mahmood Ahmed Khan. 

235 min, 237 min, 238 

min, 239 min (Total: 2-11) 

7. Kishan Lal s/o Sham Lal 

1/3, Kishori Lal s/o Musadi 

Lal 1/9, Vishambhar Dayal 

s/o Faqir Chand 1/9 Smt. 

Phoolvati mother of Faqir 

150, 347/137, 308/134, 

463/149 (Total: 9-14) 

67111



Chand 1/9, Yad Ram s/o 

Kure 1/3. 

Total Non-Evacuee Area: 32-01 

153min. 0-11. 

Contd.... 4/- 
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The Khasra numbers which are evacuee are as follows:- 

479 0-14 

307/134 min. 1-07 

178 min 1-03 

363/167 0-03 

183 3-08 

449/162 1-03 

156 2-01 

448/162 2-17 

326/133 0-12 

311/134 0-15 

364/167 0-01 

322/133 0-13 

365/167 0-01 

163 min. 0-11 

161 min. 0-18 

485/333 0-01 

366/167 0-01 

491/320 1-07 

306/134 3-05 

367/167 1-12 

147 1-08 

69113



164 0-05 

160 3-00 

169 8-01 

495/329/133 5-05 

495/329/133 1-13 

Contd....... 5/- 

  

70114
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155 1-05 

360/167 0-05 

159 4-11 

440/138 5-12 

441/138 1-16 

140 2-09 

139 0-08 

325/133 1-17 

362/167 0-04 

190 1-16 

180 1-03 

181 2-19 

174 1-18 

324/133 2-01 

507/328/133 1-09 

142 5-09 

144 1-04 

145 1-14 

141 5-06 

143 0-17 

154 5-05 

170 4-02 

172 3-08 

71115



503/332/133 0-04 

310/134 0-10-18 

185 3-11 

515/305/133 3-11 

321/133 3-09 

315/134 4-16 

Contd...... 6/- 
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465/160 1-09 

176 0-08 

177 0-16 

361/167 0-05 

346/386/137 0-07 

521/314 0-08 

166 3-09 

165min. 0-19 

188 min. 0-16 

313/134 0-09 

158 6-18 

107 7-03 

152 1-09 

153 2-01 

327/133 0-18 

309/134 1-04 

151 4-15 

157 4-11 

182 3-05 

109 6-19 

316/134 4-06 

323/133 3-03 

531/136 9-13 

73117



179 1-15 

537/171 0-01 

538/171 3-04 

540/405/252 1-11 

569/213 1-16 

570/213 1-14 

222/2 0-12 

572/262 0-08 

573/264 1-01 

Contd....... 7/- 
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--- PAGE 10 --- 

 

Khasra numbers abadi Dehi (58-07). Measuring 11 is Gairmumkin Road. 

Out of the non-evacuee area of 32 bighas and 11 bis. Award has already been made 

regarding all the lands owners except Sayed Mohd. & Sayed Umad Khan. The total area 

for which award by the Arbitrator has been made comes to 23 bighas and 19 bis. 
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--- PAGE 11 --- 

 

Compensation for 23 bighas 19 bis. @ 266/-: Rs. 6,355-95 

Interest on the above sum from 27/9/48: Rs. 3,218-95 

Total: Rs. 9,574-90 
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--- PAGE 12 --- 

 

Offer according to previous offer: Rs. 10,071-40 

Ex-gratia Grant: Rs. 2,950-15 

Sd/- Land Acquisition Collector (I), Delhi- 11.5.62 
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TYPED AND TRANSLATED COPY ANNEXURE R4 

--- PAGE 1 --- 

GOVERNMENT OF NCT OF DELHI 

 

OFFICE OF THE SUB DIVISIONAL MAGISTRATE (MALVIYA NAGAR) 

DISTRICT MAGISTRATE (SOUTH) OFFICE M.B. ROAD, SAKET, 

 

NEW DELHI - 110068. 

 

No. F.TEH/MN/MISC/2026/1037 

Dated: 01/04/26 

To, 

The Dy. Director (S&amp;S)-II/LM/DDA 

3rd floor, A-Block, Vikas Sadan, INA 

New Delhi-110023 

Sub: Request for providing Jamabandi /Khatoni of the Khasra No.133 and 249 of village 

Sheikh Sarai (Savitri Nagar) in r/o court case Savitri Nagar Gram Manch (Regd.) vs DM 

(South) &amp; Ors. 

Sir, 

Please refer to your letter No. F1.(46)2026/S&amp;S-II/LM/DDA/476 dated 16.03.2026 on the 

subject 

cited above. 

In this regard, it is submitted that as per the available revenue records of Village Sheikh Sarai, 

the 

Khasra Girdawari pertaining to Khasra No. 133 and 249 is enclosed for the year 1948-49. 

The said village has already been urbanized, 

However, copies of the available Jamabandi records have been enclosed herewith for your kind 

reference. 
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This is for your information and further necessary action. 

Yours faithfully, 

(Ajay Kumar) 

Tehsildar (Malviya Nagar) 

 

--- PAGE 2 --- 

 

[Translation from Hindi] 

Respected Sir, 

In reference to the received letter No. F1 (46) 2026/-II/LM/DDA/476 Dt.-16.03.2026, Jamabandi 

records for Khasra No. 133, 249 Village-Sheikh Sarai have been requested by the DDA 

department. 

In this context, the copy of Khasra Girdawari for Khasra No. 133 and 249 of Village Sheikh 

Sarai 

is attached herewith. 

The Jamabandi is for the year 1948-49, which is in Urdu. Village Sheikh Sarai has already 

become urbanized. 

Revenue records are attached. The report is submitted for observation and further legal action. 

Teh/M.N. 

30.03.20  
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